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Module | — Regulatory Guidelines on Customer Service and Consumer Protection

e Consumer Education and Protection — An overview

e RBI guidelines on KYC and Customer Service

¢ RBI Integrated Ombudsman Scheme
Module Il — Digital Financial Services and consumer protection

e Digital Payment Products - Overview, Features & Safeguards

e RBI Guidelines on Digital Payment Services & Products — A Consumer Protection

Perspective

Module Ill - Grievance Redress — Operational Aspects

e Resolution of complaints relating to Electronic Banking Transactions

e Root Cause Analysis of Complaints

e Complaint Management System — Functionalities & demonstration

Module IV — Behavioural Perspectives

e Role of effective communication in providing customer service and handling
customer grievances
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Fee Structure

Total fees to be
Fees per [18% GST |paid per

Gl R participant participant
(including GST)
Residential 17,600 3,168 20,768

Commercial Banks
and Financial
Institutions

Non-residential 10,900 1,962 12,862

Scheduled UCBs,
Non-Scheduled UCBs Residential 13,200 2,376 15,576
with deposit base of
more than Rs.100

crore, RRBs, Non-residential 1,476 9,676
LABs, State 8,200
Cooperative Banks
and NBFCs
Non-Scheduled UCBs
with deposit base of Residential 8,800 1,584 10,384
less than Rs.100
crore, SFBs,

Payment Banks, Non-residential
Government

Departments, 990 6,490
DCCBs, NGOs, State 5,500
Level Fls, Non-NBFC

MFIs and

Certified Credit

Counsellors

Please use the programme code AMI-04082025 in Sender to Receiver Information while
remitting the fee through NEFT.

PLEASE DON’T REMIT THE PAYMENT THROUGH RTGS. PLEASE MAKE THE PAYMENT BY NEFT ONLY.

In terms of section 48 of RBI Act 1934, RBI is exempted from payment of Income Tax or
Super Tax on any of its Income, Profits or Gains. Nominating institutions should therefore
not deduct TDS on the Programme Fees.
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